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To,

M/S AMSURE CONSULTANTS LIMITED
(Under Voluntary Liquidation)

Level 15 Eros Corporate Towers,
Nehru Place, South Delhi, New Delhi,
Delhi, India, 110019

Sub: List of Stakeholders in the matter Voluntary Liquidation of M/S AMSURE CONSULTANTS

LIMITED (Under Voluntary Liguidation)

Dear Sir/ Ma’am,

In accordance with Regulation 30 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017 please find enclosed the list of stakeholder’s on the basis of
claims received and accepted in the manner of Voluntary Liquidation of ‘M/s Amsure Consultants

Limited.’

N2

(Monika Agarwal)
Liquidator in the matter of

Amsure Consultants Limited (Under Voluntary Liquidation)

IBBI/IPA-001/IP-P01137/2018-19/11866
Address: 205, Chopra Complex, 8, Preet Vihar
Community Centre, New Delhi-110092

E-mail id: cacsmonika.agarwal@gmail.com / liquidator.amsure@gmail.com
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Name of Corporate Debtor: AMSURE CONSULTANTS LIMITED; Date of Commencement: 31.03.2026; List of Stakeholders as on : 11.05.2026

List of Operational Creditors (Other than Workmen, Employees and Government Dues)
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Total 41,18,589/- | 41,18,589/-
Note:

1. R.K. Baheti & Co., reflected with an amount of 24,414.40 in the DOS list, confirmed through email dated April 30, 2026, that no payment is outstanding against

the Company.
2. Storemore Storage Solutions Pvt Ltd, shown as an Operational Creditor with an amount of 224,135.00 in the DOS list, confirmed through email dated May 7,

2026, that it has no claim o
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anding against the Company.
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